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have endeavoured also to have economists 
although—I do not have the figures off- 
hand—theffe is no special category con- 
templated in the clause which I have men- 
tioned for economists as such. But we 
have endeavoured because they come 
under the category of people who have 

 

SHRI EDUARDO FALEIRO:  We will 
take not merely the clearance of the 
police which may not be the best thing, 
but we will take the clearance of the 
agencies like the Revenue Intelligenc and 
other agencies which deal with these things. 
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is concerned, there is no decision as such. 
But it is a fact that going beyond the 
parameters of the long-term proposals, 
very recenly, last month I had asked 
the Chairman of the Tea Board to pre- 
pare a report on the situation to find out 
whether the sick units, closed down units, 
can be improved, whether their capacity 
can be improved and whether they can 
be revived with help by the financial insti- 
tutions to revive and reopen them. Un- 
less we receive this report we cannot 
say anything now. Even after receiving 
the report, we will have to contact the 
other   Ministries. 

So far as price is concerned, we are 
concerned about the growing price of tea 
in the market. At the instance of the 
Commerce Minister, I have asked 
for       a market    survey report    and 
have convened a meeting and I am 
glad to inform the House that the mem- 
bers of the tea trads themselves have 
agreed and have started a popular brand 
tea which,would be sold within the range 
of forty rupees per kg. There is onething 
here. We are not the nodal Ministry to 
monitor it. The State Governments, the 
Enforcement Departments and the Civil 
Supplies Departments are concerned with 
this and they are monitoring this. But the 
tea trade has responded to our call, 

SHRI   RATNA  BAHADUR   RAI:      I 
would like to know whether the Govern- 
ment can spell out any time-limit for 
the examination of the recommendations 
of this Committee. 

SHRI P. R. DAS MUNSHI: At the 
moment, I cannot specify any time-limit 
We arer very much concerned about the 
tea industry and in the interest of the 
country's economy and trade, we will 
look into the matter very shortly and 
instruct the Department to examine it as 

*346. [The questioner (Shri Ram Jeth- 
malani) was absent. For answer vide col 
33-34   infra]. 

MR.  CHAIRMAN. Question No. 347. 

Delay in clearance of    cheques in Delhi 
banks 

*347. SHRI ANAND PRAKASH 
GAUTAM: Will the Minister of FINAN- 
CE be  pleased  to  state: 

(a) whether Government are aware 
of the defficulties being faced by the pub- 
lic o,n account of fndtie delay in the 
clearer: ? thier cheques as a result 
of the observance of weekly ofers on dif- 
ferent dates by the bank branches in 
different  localities   of  Delhi;   and 

(b) if so, whether Government propose 
to switch over to the old system of obser- 
ving uniform weakly off on Sunday for 
all  the banks ? 

THE MINISTER OF STATE IN THE 
i DEPARTMENT OF ECONOMIC AF- 
FAIRS IN THE MINISTRY OF FIN- 

ANCE" (SHRI 
EDUARDO 

FALEIRO): 
(a) and (b) A Statement is laid on the 
Table of the House. 

Statement 

In some areas of Delhi, markets are 
observing weekly off on a day other 
than Sunday. Bank branches in these 
areas have also adjusted, in larger cus- 
tomer interest, their closing day accord- 
ingly. Keeping in view the overall bene- 
fits to the clients, no change is proposed 
for  the  present  in the existing   system. 

MR. CHAIRMAIN. Question Hour is 
over. 
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